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Minerals In Salem District

IS. Shri Doraiswami Goander: Will 
the Minister of Steel, Mines and Faei
be pleased to state:

(a) whether the Thirthamalai area, 
Harur Taluk, Salem district, Madras 
State has been surveyed;

(b) what are the minerals found 
in that area, and

(c) the quantity of the iron ore 
available at Thirthamalai?

The Minister of Mines and Oil (Shri 
K. D. Malaviya): (a) Yes, Sir.

(b) Iron ore is the only mineral 
found which is commercially exploit­
able

(c) Estimated reserve is 47*5 mil­
lion tons

PAPERS LAID ON THE TABLE 
C o a l  B e a r in g  A re as ( A c q u is it io n  

a n d  D e v e l o p m e n t )  R u le s  
The Minister of Steel, Mines and 

Fuel (Sardar Swaran Singh): Sir, I 
lay on the Table a copy of the Coal 
Bearing Areas (Acquisition and Deve­
lopment) Rules, 1957, under sub-sec- 
tion (3) of Section 27 of the Coal 
Bearing Areas (Acquisition and Deve­
lopment) Act, 1957
[Placed tn Library. See No S-102/57]
S t a t e m e n t s  o f  a c t io n  t a k e n  b y  G ov­

e r n m e n t  ON ASSURANCES 

The Minister of Parliamentary 
Affairs (Shri Satya Narayan Sinha):
I lay on the Table each of the follow­
ing statements showing the action 
taken by the Government on various 
assurances, promises and undertakings 
given by Ministers during the various 
sessions shown against each:

(1) First Statement
First Session, 1957 of Second Lok 

Sabha
[See Appendix I, annexure No. 35]




